Ol TEM NO 49 COURT NO. 6 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(S). 5647-5648 OF 1997

BHARAT COKI NG COAL LTD Appel I ant (s)

VERSUS

M S. ANNAPURNA CONST. Respondent ( s)

(office report for directions)(For final disposal)

Dat e: 18/ 05/2007 These Appeals were called on for hearing today.

CORAM :
HON BLE MR. JUSTICE S.B. SI NHA
HON BLE MR JUSTI CE MARKANDEY KATJU
For Appellant(s) M. Ait Kumar Sinha, Adv.

For Respondent (s) S. B. Upadhyay, Sr. Adv.
.Shiv Nath Mahta, Adv.
Shiv Mangal Sharma, Adv.
.Nitin Kumar, Adv.

.rohit Kumar Yadav, Adv.

s. Sharm | a Upadhyay, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Li st inmmedi ately after summer vacati on.



(Meenu Set hi) (Pushap Lata Bhar dwaj)

Court Master Court Master



